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PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy
1 (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
M/S. BUTTA INFRASTRUCTURE PRIVATE LIMITED

| 1| Name of corporate debtr  WISBUTTA INFRASTRUCTURE PRIVATE LIMITED
| 2.{ Dake ofincomoration of corporate deblor | 2410112017
3. Autority under which corporale dettaris | RoC-Hyderabad
ncopomiadregsied
4.| Corporate identty number |/ fmiied iabilty| U45303T G2017PTCH 14221
idendty rumber of corporate debior
8] Address of the regstered ofica and pindpal | House No. 414, BuflaHousa, XPHB Road, Madnapur
offica {f any) of corporate debior ' Hyderabad, TG 500081 1IN
6.) Dte of chsure of insolvercy resoluon process | 23-02-2022

7.| Ligudation commencament date | 24-00-2022 (But order copy made avatable &
of comorate debior | consent given on 2802-2022)

8 [Nameand gstaton number ofthe | Gonugunta Murali

nsaivency professional acing as liqudator | Reg. No: IBBIPA-001P-PO0BS42017-18/1113¢

9. | Address and e-mad of te | HNo1641194, 61, Svi Lawmi Nilayam, Saeem Nagar

guidator, as registeredwith Board | Colony, Malakpe!, Hyderabad, Telangana-500036

Email: gmur i3 4Bgmall.com

0| Address and e-mail fo be used fr MSKM Group, 11 Floor, 1209, Vasawi MPM Gand,

¢ wifi the Liuidake | Yellreddygudaroad, Ameemet Hydermbad-300033.
Sl |

1.} Last date for submission of daims | 2608-2022

Noftice is hereby givan thal the Natienal Company Law Tribunal, Amaravathi Bench ha
ordered the commencement of Biquidation of the MIS BUTTA INFRASTRUCTU!
PRIVATELIMITED on 24-02-2022 under section 33 of the Code.

 The stakeholders of M/S BUTTA INFRASTRUCTURE PRIVATE LIMITED are hereb
called upon to submit their claims with proof on or before 26-03-2022, fo the liquidatora
the addressmentioned againstitem No. 10, ;
The financial creditors shall submit their claims with proof by electronic means only.

Submission of false or misieading proof of claims shall altractpenaliies.

Date : 03-03-2022 Sdi-
Place : Hyderabad Gonugunta Mural
Liquidator in the matter of

M/S BUTTA INFRASTRUCTURE PRIVATE LIMITED
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